Olo Collector & District Magnsitrate, Ajmer (Raj.)
No.: CA/Gen/NGT/2022/ & Sy Dated: Qo/o 7_/209'2_

To,

The Registrar,

National Green Tribunal,
Principal Bench,

Delhi.

Sub : Joint Inspection report of the Committee.
Ref - Hon’ble NGT order dated 20.05.2022 in O.A. No. 356/2022.
Sir,

With due respect, it is our honor to submit joint inspection report of the
Committee constituted by Hon'ble NGT in the matter of 356/2022, Babu Lal & Others
V/s State of Rajasthan & Others . The Joint inspection was carried out on dated

28/06/2022 by the following members:-

1. Shri Alok Kumar Jain, Protocol Officer, Nominee of District Collector, Ajmer, District-
Ajmer (Raj.) (Nodal Officer)

2. Sh Pushpendra Singh, Mining Engineer, Ajmer (Raj.)
3. Shri Deepak Tanwar, Executive Environmental Engineer and Regional Officer,
RSPCB, Kishangarh, Ajmer (Raj).

Attached herewith is the Joint inspection report (04 Pages) and Annexures (10 Nos).

Thanking You.

Yours Sincerely,

Oho

Alok Kumar Jain

Protocol Officer,

Nominee of District Collector, Ajmer
[Nodal Officer]
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Joint Inspection Report of the Committee
Submitted in Reference to

Hon’ble National Green Tribunal (NGT), Principal Bench,

order dated 20-05-2022 in the Matter of
Original Application No. 356/2022 (By V.C)
Babu Lal & Others
Versus

State of Rajasthan & Others

Member of the committee

1. Shri Alok Kumar Jain, Protocol Officer, Nominee of District Collector,
Ajmer, District- Ajmer (Raj.) (Nodal Officer)

2. Shri Pushpendra Singh, Mining Engineer, Ajmer (Raj.)

3. Shri Deepak Tanwar, EE & Regional Officer, RSPCB, Kishangarh.



Joint Inspection Report of the Committee

In compliance of the Hon’ble National Green Tribunal (NGT) Principal Bench,
New Delhi,order dated 20.05.2022,- in the matter of Original Application No.
356/2022, Babu Lal & Others versus State of Rajasthan and others, the
committee of following 03 members constituted by District Collector-Ajmer vide
letter no. 43 dated 01.06.2022 [Annexure-1],visited the site i.e. Village-
Nizampura, Tehsijl- Nasirabad, District-Ajmer on 28.06.2022 to record the factual
situation and actions required to be taken:

1. Shri Alok Kumar Jain, Protocol Officer, Nominee of District Collector,
Ajmer, District- Ajmer (Raj.) (Nodal Officer)

2. Shri Pushpendra Singh, Mining Engineer, Ajmer (Raj.)

3. Shri Deepak Tanwar, EE & Regional Officer, RSPCB, Kishangarh.

As per the order of Hon'bleNGT, the committee verified the factual status on

these following issues: -

1. Verification of Khasra No. 1126, 1123, 1133, 1132, 1131 and 1130
located at Village- Nizampura, Tehsil- Nasirabad, District-Ajmer,
Rajasthan.

2. Verification of illegal mining on the above said land.

3. Depth of mining pits created due to illegal mining.

4. Encroachment on charagahah and siwaychak land in Khasra No. 1055,
1066, 964 and 966 Village- Nizampura, Tehsil- Nasirabad, District-Ajmer,
Rajasthan, where pits have been dug out and stones thrown.

Field Observations:-

A. No complaints have been received in Mining Engineer’s office, Ajmer
regarding illegal mining activities within Khasra no. 1126, 1123, 1133, 1132,
1131, 1130 Village Nizampura, Tehsil- Nasirabad, District- Ajmer. Instead,
complaint was received for Khasra No.1126 [Annexure-2]. No illegal minning
was observed in Khasra No. 1126 observed during verification by Mining
Department dated 29.04.2022 [Annexure-3].

B. Mining Engineer, Ajmer vide verification report dated 28.06.2022, reported

the following:[Annexure-4]
. PN



-—

. No illegal mining was observed in Khasra No. 1126, Village-Nizampura,
Tehsil- Nasirabad, District- Ajmer. One room was found constructed over
there.

2. A mining pit of size 65 feet * 40 feet was found with depth of
approximately 15-20 feet AGL was observed in Khasra No. 1123, Village-
Nizampura, Tehsil- Nasirabad, District- Ajmer. Soil/ overburden from the
same pit has been excavated and was utilised for making boundary of the
agricultural field.

3. A mining pit of size 30 feet * 23 feet was found with depth of
approximately 10-05 feet AGL On common boundary line of Khasra No.
1133 & 1132, Village-Nizampura, Tehsil- Nasirabad, District- Ajmer Soil/
overburden from the same pit has been excavated and was utilised for
making boundary of the agricultural field.

4. No excavation/ mining of soil/ overburden was observed in Khasra no.
1131 and 1130, ViHage-Nizampura, Tehsil- Nasirabad, District- Ajmer.

5. The Khasra no. 1055, 1056, 966 & 964 were also verified by ME Ajmer
and it was observed that mining lease no. 44/2009 located in Khasra No.
964 is a sanctioned mining lease in the name of Khushboo Sen D/o Shri
Champa Lal Sen which is presently operative. No illegal mining activities
were observed in Khasra No. 1056, 966 and 1055. No overburden was
observed in Khasra no. 1056 and 1055, Although overburden was
stacked on the boundary of the land of Khasra No. 1056 & 966 and the
same has been referred to as the encroachment found on Khasra No.
1056& 966, which was verified by the joint committee on dated
28.06.2022.

6. Notice was issued by Mining Department, Ajmer vide letter dated

12.07.2022 to the lessee to remove the dumped overburden from the said

Khasra no. 10568& 966 [Khasra No.5].

. Following have been reported by the Tehsildar, Nasirabad vide letter dated

14.07.2022& 15.07.2022[Annexure-06& 07]:-

1. Out of a total of 1602 Khasra in village - Nizampura, Tehsil- Nasirabad,
District-Ajmer 34 number of Khasras has been recorded in the revenue

records in the name of Shri Champalal Sen and his successors. Total
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land of 7.0275 hectares of land out of 497.53 hectares has been allotted
in revenue records to Shri Champalal Sen and his successors.
2. Complaint regarding encroachment on Charagahah land and Siwayachak

land by Shri Champa Lal Sen ang his successors was found true during
joint verification dated 28.06.2022.

3. Nayab Tehsildar, Nasirabad  vide letters  dated 20.05.2022,
08.06.2022[Annexure-08& 09] has informed that the encroachment was
due to the overburden stacked on Khasra no. 1056 & 966 which has been
removed completelywhich was verified on 13.07.2022[Annexure- 6 &10].

Conclusions:-

1. No excavation of soj| and dumping of overburdenwas observed in Khasra
No. 1126, 1130 & 1131 owned by Shri Champa Lal Sen ang his
Successors.

2. Soil/ overburden was excavated & overburden was dumped on the
common boundary of Khasra No. 1132 & 1133 and on the boundary of
Khasra No. 1123.Depth of the observed mining pits was about 10-15 feet
instead of 100 feet as mentioned by complainant.

3. No soil/ overburden wasexcavated in Khasra No. 1055, 1056 &966.
However, overburden was found stacked on boundary of Khasra No.
1056& 966.

4. After notice fromNayab Tehsildar, Nasirabad, overburden from Khasra
No. 1056& 966has been removed.

5. Presently, there is no obstacle/ encroachment on the pathways and any
of the Charagahah/ Siwaychak land of Village- Nizampura, Tehsil-
Nasirabad, District- Ajmer.

6. No illegal mining of minerals was observed in any of the Khasras as

reported by the complainant.

Alok Kumar Jain, Pushperdra Singh,
Protocol Officer, Mining ngineer,
Nominee of District Ajmer

Collector, Ajmer

Jorwed, ,
Deepak Tanwar,

EE & Regional Officer,
RSPCB, Kishangarh, District- Ajmer
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